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SOMESH ARORA 

1. Department wants to withdraw the Miscellaneous Application as well as 

the Appeal. The prayer for withdrawal is allowed. 

2.  Accordingly, the Miscellaneous Application is dismissed as withdrawn, 

and the Appeal is also dismissed as withdrawn. 

 

(Dictated and pronounced in the open court) 

 

 

 

(SOMESH ARORA) 

MEMBER ( JUDICIAL ) 

 

 

(SATENDRA VIKRAM SINGH) 

MEMBER ( TECHNICAL ) 

Bharvi 

 


